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(K S-  Eng 	 Applicant : 

ri M.L.Paswan, Registrar./C 

It appears from the scrutiny report that 

the defects as pointed out in the scrutiny report 

have been removed. in  the circumstances, let the 

case e registered and listed )fore the Hon'ble 

Bench on 9. 5.1996 for a5jnjssjon 

f 
( M.L.Paswari 
Registrar I/c 
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2/9.5.1996 	Counsel for the petitioner : Mr. B.K.chauhan 

Counsel for the.. respondents : None 

On request, the case is adjourned to 10.5.1996. 

(L1cverma ) r. 	 Member (A) 

3./ 10.5,96. 	None for the petitioner. List this case before the 

Djvjjon Bench as and when the same is constituted. 

/CBS/ 	
(N.K. Verma) 

Ilember (A) 



: 4/4.7.'2003 	The matter2 caiea ou1 1xwuue 

,nbehalf of the applicant. }ru$ed the Fevis ,•4r' 
jers passed by this Trjbuia1 ep 10. 1 1996, 9. 5.1'96 

and 10.5.1996. 'It reveals that the fects sopoint€ out 

J,the 	ice were not removed ly' the. app1icait. irice no- 

one. has cared to .pursue this matter aria also the deectS 

ha 	nd yt en -removed, th$ matter Stands 	 tor  
fodefa1t., 	 -. 	 A 
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